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Plans for setting up mini cement 
plants 

2296. SHRI        RAMSINGBHAI 
PATALIYABHAI RATHVAROLI: 

   Will the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) what are the plans/proposals for 
the establishment of mini cement plants 
in various part's of Gujarat during 1985, 
1986 and 1987 respectively; 

(b) how many proposals and ap-
plications  have  been  received  from 

      Private and Public sectors for loca 
tion of plants in various places in 
Gujarat during the last three years; 
and 

(c), what are the     details thereof and 
the  action  taken  thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI iARW 
MOHD. KHAN): (a) Establishment of 
mini cement plants in the State of Gujarat, 
as in the case of other States, is done 
normally by the individual entrepreneurs 
in the private sector and hence no 
plans/proposals for this purpose have 
been drawn up by the Government. 
Applications deceived from time to time 
from such entrepreneurs are approved/ 
rejected by the Government in the light of 
the policy laid down for this purpose. 

(b) and (c) Statement is enclosed. 
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Establishing: industries in 'No 
Industry Districts' in tribal areas 

2297. SHRI RAMSINGBHAI PATA. 
LIYABHAI RATHVAKOLI: Will the 
Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether a number of facilities are 
being given for the establishment of 
Industries in 'No Industry Districts'; 

(b) if so, what are the details thereof; 
and 

(c) how many 'No Industry Zones/ 
Districts' have been selected in the tribal 
areas in various States in the Country 
particularly, in Chhota Ude-pur, 
Mandari, Balsar and Baroda Par. 
liamentary constituencies in Gujarat and 
the Union Territory of Dadra & Nagar 
Haveli? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI ARIF 
MOHD. KHAN): (a) Yes, Sir. 

(b) Details of concessions provided for 
setting up industries in No Industry 
Districts are given in the Booklet 

on "Incentives for Industries in backward 
Areas" April, 1984 read with Press Note 
No. 14|2|83-DBA.I dated 9-4-85, copies 
of which are available in Parliament 
Library. 

(c) Names of Tribal Areas identified 
as 'No Industry Districts' in various 
States/Union Territories are given in 
attached Statement. 

Statement 
TRIBAL AREAS   IDENTIFIED AS NO 

INDUSTRY DISTRICTS : 
7. Assam : 

(a) Lakhimpur 

(b) North Cachar Hills 
 

2. Gujarat : (a) 

Dangs 

3. Himachal Pradesh : 
 

(a) Chamba 
(b) Kinnaur 

(c) Lahaul & Spiti 

4. Madhya Pradesh : 

(a) Balaghat 
(b) Chindwara 
 
 

 

 

 


